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IN the 'Central AJi'iihisTftATivc ihisunal
PRINCIPAL BlNCH

N£.y DLLHI

6)

DA~2^19/34 Date 3f d6cisi3n 21,9.9:

Hon'Dle Shri B.K.Singh, Member (A)
Hon'ble Srot, Lakshrni Swaminathan, Membar'̂ 3]

Shri GianChand Sharrasj
H,Mo.1355/3, Gjuindpuri,
Kalkaji, Meu d Ihi,

(By Advocate Shri B,N.Bharga-./a )
Vs.

,,, Applicant

1, The National Capital Teri^tory of uelbi
Through tha Chief Secretary,
Jld Sectt. ,CsIhi.

2, Tha Polic e Commissioner,
Delhi. Police HLHS,
I.P «Ls t a te , Me o De Ihi

3, The Additional Commissionar of Rolico
(JPS) DLlhiPolice, Delhi,

... Fssspondents,

(By Advocate Shri Uijay Pandita}
J R u L R , i. Q;i Al)

(Hon'blo Shri 3.K.Singh, Member (A)

Hoard the learnsd counsel for tha partxas. rt

is an adroitly fact that Shri Gian Chand Sharma roll Mo.

1212262 had appeared in ohe written test conducted

by the Staff Selection Commission in 1993 far ths

post of Sub Inspector (Lk.) in Delhi Police. Thereaf

he was directed to appear in the physical and endurance

test on 21 .6.1994. His height measurement was taken

and it was found 160,4 C.Fl. against tha required

standard of I70»c,m, and he was declared unqualified.

2, During the course of tm arguments, learn ad

counsel for the applicant stated that the rules in this

regard clearly stipulated that the p taff Selection

Commission wauld not entertain any appeal/rapresantation
• •

in the matter of disqualification intha Ptl/Visijn last.

Appaal against the disqualification m P-T/Vrsron Tesi,

will lie to the Additional Commis si jner of th..; Poiico

on the same dayX-Shri Chander Prakash, Additi onal

Commissioner of Police ( jps)/Applic fc states that hs

tried to contact him - but did not succeed, Addxcipncj.
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Coramissiiner if Police is not the porson canducting the

PiT/Vision Tesfcj such tests are conducted by subordinate

staff. • A team of medical experts is deputed for purposes Vv

of chest me asurQme'nt, •eye test and height me eisuri-m .n c a tc» ;

The appeal has to oe made on the same day and the d':cision ; :

has to be taken by tha Appellate authority i,3 .dditi an al ; :o

C. n X sionar of Police in respect of d.i. of Ho-lice

regarding their physical test by the same tsam on chat vary

day. Unfortunately for reasons best knjwn to th -jplicant, '

hs could not contact the Additional Commissi :nor of •• piice y

on that date. He filed an aooeal after more than one month- -

and the respsndents haua categorically s tated thao they haws ^

not rec6i\/3d any appeal from the applicant in this regard, '

Applicant has als .1 filed a photocopy Form No.D ^Form of

Medical Examination) that is not verified and authenticated

t.j show that he appeared 3 years back for this physical test

for recruitment to the past of 3.1, and his hiight was found

170,1 c.m. Thus genuinnsss of this phofcu;jpy is doubtful

since there is no signature and'no stamp to s'noy that it

has been issued by the Delhi Police. On n fit the aDplicant:

has no case since the rules do not permit an s-<pwal after

a month. The f^n'.ble S-upx^ams Court in a catop-' judgements

hays fp'y-ciur|̂ on Che tendsncy of Tiri bun als/High -- ur^in

assuming the ro la of exper"uo Ihere is n ,• pi_y_-.Ion in th©r-.

advertisement of the S.S.C, for anyother app-al ^scept one .

to the Adriitiunal Commissioner of Holice wnoj. .(-.cisi-on

has bcBn declared as final in this regao-d. It is admit ted iy:

a fact that he was not contacted -on the same day and rs-

prcs^ntation purported to have bean filad after a m..;nth has -

not been received by the respondents. It is stated by • the :p P

rco idents counsel ohri Pandita that the matter uouId have'd :
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been different if the applicant had approached the authjrity

either cm the same day or immediately thereafter, yaiting

for- 8 montn xn such a mc-'cter like -sB.lectxon canrjut be

cansidsrad tenable. Fha application fails on merits and

it is disrniassd but uitheut any order as tj Custs, The

applicant is at liberty to apipraach appropriate as-.pities,,

again if he so desires.
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